IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

| Date : 30.05.2024

Cc.C
Type |Court

c.C
Applied For

_ (Se
| |50489/230.05.20 2522320 M R - Order Dtd. ;iIMIN at
024 24 BARIK -0 2024-05-16 No-
18 MISC |3
CRLMC- crIMIN |(5€
, [50490/230.05.20 |70 "0 R K ¢ o Order Dtd. o at
024 24 SAHOO O 2024-05-28 No-
24 I
CRLMC- crimvIN | (°€
3 50491/2 130.05.20 2047/20 R K c.0 Order Dtd. AL at
024 24 SAHOO -0 2024-05-28 No-
24 MTSC
1)
BLAPL- |JYOTISH (Se
, [50497/2(30.05.20 S0 kel oo Order Dtd. at
024 24 O 2024-05-28 No-
24 DAS
1)
BLAPL- [BINDU (Se
50499/2 |30.05.20 Order Dtd. at
5 1054 o4 5353/20 |SAGAR c.o. 0240528 e
24 SWAIN b
BLAPL- [BINDU (Se
¢ [50500/230.05.20 |c5oc ol o c o Order Dtd. antr_s 2t
024 24 2024-05-28 No-
24 SWAIN
11)
_ (Se
. [50503/2[30.05.20 55?5320 5. K. o Order Dtd. at
024 24 TRIPATHY |~ °° 2024-05-28 No-
24
11)
BLAPL- |BINDU (Se
50505/2 |30.05.20 Order Dtd. at
8 |osa 4 5221/20 |SAGAR c.o. 0240558 e
24 SWAIN
11)
_ (Se
o 50507/2(30.05.20 ?2??320 i?igiD c o Order Dtd. at
024 24 -0 2024-05-28 No-
24 DAS
11)
BLAPL- |JYOTISH (Se
50508/2 |30.05.20 Order Dtd. at
10 |35, o 1497/20 |RANJAN  |C.O. 0940513 BATL-2 [2°
24 DAS 7




11

12

13

14

15

16

17

18

19

20

21

22

23

(Se

50510/2 (30.05.20 | 22707 |PRADIPTA Order Dtd. ar1, At
024 24 BEURA 2024-05-28 No-
24
11)
BLAPL- |BIBHUTI (Se
50511/2 30.05.20 Order Dtd. at
024 24 5186/20 RANJAN 5024-05-28 BATL-1 |0
24 MOHANTY 3)
_ (Se
50514/2 30.05.20 giéf?zo RAHUL Order Dtd. at
024 24 SETHT 2024-05-28 No-
24
3)
(Se
BLAPL-
50516/2 130.05.20 Order Dtd. at
024 24 5151/20 M.A.ALT 2024-05-28 BATIL-2 No-
24
11)
_ (Se
50522/2 |30.05.20 §§§§320 VIVEKANA Order Dtd. at
024 24 ND JENA 2024-05-28 No-
24
11)
B CHIEF (Se
50526/2 30.05.20 ?Eiéigo P K JUSTIC |Order Dtd. at
024 24 24 MOHANTY E'S 2024-05-21 No-
COURT 11)
CHIEF (Se
50547/2 |30.05.20 ?gég;/z s. JUSTIC |Order Dtd. giiECH at
024 24 oae MOHARANA B'S 2024-04-26 o No-
COURT 28)
B CHIEF (Se
50548/2 30.05.20 ?gég;/z s. JUSTIC |Order Dtd. gii;CH at
024 24 e MOHARANA B'S 2024-04-26 o No-
COURT 28)
CHIEF (Se
50549/2 [30.05.20 ?gég;/z R. K. JUSTIC |Order Dtd. giiECH at
024 24 oos BARIK E'S 2024-04-19 o No-
COURT 35)
CHIEF (Se
WP (C) - WRIT
50550/2 |30.05.20 JUSTIC |Order Dtd. at
024 24 55223/2 SK LENKA E'S 2024-04-19 ?EANCH No-
COURT 35)
CHIEF (Se
50552/2 [30.05.20 ?gégz/z p. JUSTIC |order Dtd. gii;CH at
024 24 003 BEHERA E'S 2024-04-26 o No-
COURT 41)
CHIEF (Se
WP (C) - WRIT
50553/2 [30.05.20 JUSTIC |order Dtd. at
024 24 32294/2 P DAS E'S 2024-04-26 ?SANCH No-
COURT a1)
50554/2 30.05.20 [FBLAPL~ IBISWARAN CHIEE | Ger Dtd. (Se
024 4 5307/20 |JAN JUSTIC 2024-05-28 at
24 DALAT E'S No-




| (COURT 41)
CHIEF (Se
WP (C) - WRIT
50555/2 (30.05.20 JUSTIC |Order Dtd. at
24 1024 24 1576072 19C JENA E'S  [2024-04-26 PEANCH Ino-
COURT 40)
CHIEF (Se
25 50556/2 130.05.20 gsgg;zo M. JUSTIC |Order Dtd. giiECH at
024 24 20 MISHRA E'S 2024-04-26 = No-
COURT 9)
B CHIEF (Se
26 50557/2 130.05.20 ggég}20 J. JUSTIC |Order Dtd. gii;CH at
024 24 o5 DEHURY E'S 2024-04-26 ; No-
COURT 13)
CHIEF (Se
o 50558/2 [30.05.20 253(2)/20 P K JUSTIC |order Dtd. YgEJECH at
024 24 25 PANDA E'S 2024-04-26 5 No-
COURT 13)
CHIEF (Se
Jg |50559/2 (30.05.20 ngl(?/ZO A K JUSTIC |Order Dtd. g;ﬁ;w at
024 24 P SINGH E'S 2024-04-26 s No-
COURT 13)
CHIEF (Se
WP (C) - WRIT
50560/2 130.05.20 JUSTIC |Order Dtd. at
29 1024 24 igll/zo B SAHOO E'S 2024-04-26 ?iANCH No-
COURT 13)
CHIEF (Se
WP (C) - WRIT
50561/2 |30.05.20 JUSTIC |Order Dtd. at
30 1024 24 1296/20 B SAHOO E'S 2024-04-26 ??ANCH No-
COURT 23)
CHIEF (Se
WP (C)- |SARBESWA WRIT
5p [50562/2(30.05.20 |10, 20 |2 JUSTIC raNcH 2
024 24 019 MOHANTY E'S -3 No-
COURT 28)
ABLAPL- (Se
5, [50566/2(30.05.20 ot R K. COURT |Order Dtd. at
024 24 BARIK NO. 15 |2024-06-24 No-
24
28)
ABLAPL- (Se
33 50567/2 130.05.20 5338/20 R.K. COURT |Order Dtd. at
024 24 BARTK NO. 15 |2024-05-28 No-
24
28)
ABLAPL- (Se
54 [50568/2(30.05.20 [coE L COURT |Order Dtd. at
024 24 g NO. 15 |2024-05-28 No-
24
28)
(Se
BLAPI—
50569/2 130.05.20 COURT |Order Dtd. at
35 1024 24 5275/20 |T.R. DAS NO. 15 |2024-05-28 No-
24
28)
3¢ |50573/2/[30.05.20 WP (C)- [s.K. COURT |order Dtd. WRIT | (Se
024 24 16810/2 |PATTANAT NO. 15 |2024-04-26 BRANCH |at




37

38

39

40

41

42

43

44

45

46

47

48

149 [50586/2 [30.

015 K -8 No-
43)
WP (C) - WRIT (Se
50574/2 130.05.20 16810/2 P.K. c COURT |Order Dtd. BRANCH at
024 24 DASH : NO. 15 |2024-04-26 No-
015 -8
43)
(Se
WP (C) - WRIT
50575/2 |30.05.20 COURT |Order Dtd. at
024 24 866/201 N. NAYAK (C. NO. 15 |2024-04-26 BRANCH |-
8 -7
44)
(Se
WP (C) - WRIT
50576/2 130.05.20 COURT |Order Dtd. at
024 24 866/201 IN. NAYAK C.0. |5 15 |2024-04-26 BRANCH o-
8 -7
44)
(Se
WP (C) - WRIT
50577/2 130.05.20 COURT |Order Dtd. at
022 " 1316/20 |[N. NAYAK [C. vo. 15 1024 0a-26 BRANCH |°°_
18 -1
31)
_ (Se
50578/2 [30.05.20 gii?é/2 G.C. . COURT |Order Dtd. giiECH at
024 24 JENA : NO. 15 |2024-04-26 No-
020 -4
38)
_ (Se
50579/2 |30.05.20 ?gég;/z P.K. . COURT |Order Dtd. giiECH at
024 24 MOHANTY |~ ° NO. 15 |2024-05-28 No-
024 -5
22)
(Se
WP (C) - WRIT
50580/2 |30.05.20 COURT |Order Dtd. at
024 24 13429/218. DAS  |C.0. 5 15 |2024-05-28 BRANCH |y _
024 -4
19)
_ (Se
50581/2 |30.05.20 ?géig/z P.K. - COURT |Order Dtd. gii;CH at
024 24 MOHANTY |~ ° NO. 15 |2024-05-28 No-
024 -5
22)
WP (C) - WRIT (Se
50582/2 130.05.20 136452 AUROBIND c COURT |Order Dtd. BRANCH at
024 24 A SAHOO |~° NO. 15 |2024-05-28 No-
024 -6
25)
WP (C) - WRIT (Se
50583/2 30.05.20 |;5 >0 |AUROBIND COURT |Order Dtd. eancn 2t
024 24 A SAHOO NO. 15 |2024-05-28 No-
024 -6
25)
WP (C) - WRIT (Se
50584/2 [30.05.20 |1 >i " |AUROBIND COURT |Order Dtd. arancH |2
024 24 A SAHOO NO. 15 |2024-05-28 No-
024 -6
25)
_ (Se
50585/2 |30.05.20 gi;g;/z J.D. COURT |Order Dtd. gii;CH at
024 24 MUDULT NO. 15 |2024-05-09 No-
021 -6
35)
05.20 |ABLAPL- [PARTHA  |C.O. |COURT |Order Dtd. |(se




50

51

52

53

54

55

56

57

58

59

60

61

024 24 5330/20 |[SARATHT NO. 15 |2024-05-28 at
24 DAS No-
35)
ABLAPL- |PARTHA (Se
50587/2 |130.05.20 5333/20 |SARATHI |C COURT |Order Dtd. at
024 24 : NO. 15 |2024-05-28 No-
24 DAS
35)
_ (Se
50588/2 |30.05.20 Vfgé?l/z H.K. - COURT |Order Dtd. gﬁ;CH at
024 24 MOHANTA |~ NO. 15 |2024-05-28 No-
024 -6
25)
CRLMC- |GOPAL crImMIN |(5€
50589/2 130.05.20 COURT |Order Dtd. at
024 24 1248/20 |PRASAD  (C. NO. 15 |2024-04-23 AL No-
24 JENA : MISC )
_ (Se
50590/2 |30.05.20 Y’fgé%/z H.K. - COURT |Order Dtd. gﬁﬁm at
024 24 MOHANTA |~ NO. 15 |2024-05-28 No-
024 -6
25)
WP (C) - wrT | ‘5€
50591/2 130.05.20 8509/20 GOPINATH c COURT |Order Dtd. BRANCH at
024 24 SETHI : NO. 15 |2024-05-06 No-
24 -5
47)
_ (Se
50592/2 |30.05.20 EZHS/ZOZ A.K. . COURT |Order Dtd. gﬁﬁm at
024 24 MOHANTY |~ NO. 1 |9999-12-31 No-
4 -3
14)
CRLMC- crivIN | (°€
50593/2 |30.05.20 2064/20 M.R. c COURT |Order Dtd. AL at
024 24 SAHOO : NO. 1 |2024-05-28 No-
24 MISC )
CRLMC- crimiy | 5€
50594/2 (30.05.20 |7 ~o7" o [G.R. . COURT |Order Dtd. L at
024 24 PATRA : NO. 15 |2024-05-13 No-
24 MISC ]
CRLMC- crIMIN |(5€
50595/2 |30.05.20 1463/20 M.K. c COURT |Order Dtd. AL at
024 24 PANT : NO. 15 |2024-05-06 No-
24 MISC
3)
CRLMC- crimMIn | (°€
50596/2 30.05.20 |7 7070 MK. . COURT |Order Dtd. a at
024 24 MOHANTY |~ NO. 11 |2024-06-24 No-
22 MISC )
CRLMC- crImMIN |(5€
50597/2 130.05.20 2069/20 S.R. c COURT |Order Dtd. AL at
024 24 TRIPATHY |~ NO. 11 |2024-05-28 No-
24 MISC )
CRLMC- |SARATHI crimIn | (°€
50598/2 [30.05.20 COURT |Order Dtd. at
024 24 161/202 |JYOTT C-0- INo. 15 |2024-02-01 AL No-
4 MOHANTY . MISC




62

63

64

65

66

67

68

69

70

71

72

73

174 [50620/2 [30.

_ (Se
50600/2 |30.05.20 g??%?zo M.K. - COURT |Order Dtd. ;iIMIN at
024 24 MOHANTY |~ NO. 15 |2024-05-28 No-
24 MISC )
CRLMC- crImMIN |(5€
50601/2 30.05.20 | 37 70 |8 K. . COURT |Order Dtd. o at
024 24 ROUT : NO. 15 |2024-05-01 No-
24 MISC )
CRLMC- crImIn |(5©
50602/2 130.05.20 1204/20 S.J. c COURT |Order Dtd. AL at
024 24 MOHANTA |~ NO. 15 |2024-07-05 No-
24 MISC |
CRLMC- crivIN | (°€
50603/2 130.05.20 1204/20 K. c COURT |Order Dtd. AL at
024 24 TRIPATHY |~ NO. 15 |2024-07-05 No-
24 MISC )
CRLMC- criMIn |‘5€
50604/2 (30.05.20 |75 "0 1S.d. . COURT |Order Dtd. L at
024 24 MOHANTA |~ NO. 15 |2024-07-05 No-
24 MISC |
B CRIMIN |(se
50605/2 |30.05.20 g???ggz R.K. . COURT |Order Dtd. AL at
024 24 . BARTK : NO. 15 |9999-12-31 REVIST [No-
oN 1)
WRIT
WP (C) - BRANCH ;ie
50606/2 30.05.20 o000l e s COURT |Order Dtd. (DIVIS |2°_
024 24 oa : : NO. 15 |2024-05-09 TON 93
BENCH- )
3)
CRIMIN |(se
50607/2 30.05.20 gigsggz 5 R, paAS lc COURT |Order Dtd. AL at
024 24 . i : NO. 15 [9999-12-31 REVIST [No-
oN 1)
CRLA- crIMIN |(5€
50608/2 |30.05.20 525/202 M.R. c COURT |Order Dtd. AL at
024 24 i SAHOO NO. 15 |9999-12-31 wppar NO
11)
CRLA- crimIn | (°€
50609/2 30.05.20 |S,2°0  [R.K. . COURT |Order Dtd. a at
024 24 i BARTK NO. 15 |9999-12-31 appEar NO
11)
_ (Se
50617/2 30.05.20 (2272500 1P & . COURT |Order Dtd. aarr_q 2t
024 24 ” MOHANTY |~ NO. 15 |2024-06-24 No-
2)
ABLAPL- (Se
50619/2 |30.05.20 [ [PRADIPTA | COURT |Order Dtd. at
024 24 ” BEURA : NO. 15 |2024-06-21 No-
2)
05.20 |ABLAPL- |[SRINIBAS |C.O. |[COURT |Order Dtd. BAIL-2 |(Se




75

76

77

78

79

80

81

82

83

84

85

86

024 24 5326/20 |H NO. 15 |2024-05-28 at
24 MOHANTY No-
8)
SANJIB (Se
50621/2 |30.05.20 ?Eggfgo KUMAR COURT |Order Dtd. BATI-1 2T
024 24 BHANJADE NO. 15 |2024-05-28 No-
24
0 1)
_[sang1B (Se
50622/2 [30.05.20 ?22?5)]240 KUMAR COURT |Order Dtd. at
024 24 BHANJADE NO. 15 |2024-05-28 No-
24
0 1)
_ (Se
50623/2 |30.05.20 ‘75*2]2“7;5;0 M. R. COURT |Order Dtd. at
024 24 o DASH NO. 15 |2024-05-28 No-
1)
ABLAPL- |BISWARAN (Se
50624/2 130.05.20 5320/20 |JAN COURT |Order Dtd. BATL-2 at
024 24 > ALAT NO. 15 |2024-05-28 ST_
ABLAPL- |BISWARAN (Se
50625/2 130.05.20 5307/20 |JAN COURT |Order Dtd. at
024 24 ” ALAL NO. 15 |2024-05-28 g?—
ABLAPL- |SANTOSH (Se
50626/2 [30.05.20 COURT |Order Dtd. at
024 24 5305/20 |KUMAR NO. 15 |2024-05-28 BAIL=2 |o-
24 MAHANTY : o)
ABLAPL- |JYOTISH (Se
50627/2 |30.05.20 5293/20 [RANJAN COURT |Order Dtd. at
024 24 NO. 15 |2024-05-28 No-
24 DAS
9)
ABLAPL- |SRINIBAS (Se
50628/2 30.05.20 oo |0 COURT |Order Dtd. at
024 24 > MOHANTY NO. 15 |2024-06-24 g?—
ABLAPL- [BINDU (Se
50629/2 |30.05.20 5290/20 |SAGAR COURT |Order Dtd. at
024 24 o AN NO. 15 |2024-06-24 2?—
ABLAPL- MANOJ (Se
50630/2 30.05.20 oot Lo COURT |Order Dtd. at
024 24 i oANI NO. 15 |2024-06-21 No-
9)
BLAPL- |TUKUNA (Se
50631/2 130.05.20 5135/20 [KUMAR COURT |Order Dtd. at
024 24 o o shna NO. 15 |2024-05-28 2?—
ABLAPL- .
50632/2 30.05.20 |5 ' |PRASANJT COURT |Order Dtd. at
024 24 ” T BEHERA NO. 15 |2024-05-28 No-

9)




87

88

89

90

91

92

93

94

95

96

97

98

99

(Se

50633/2 [30.05.20 [ADLAPL- |SANTOSH COURT |Order Dtd. at
024 24 5283/20 |KUMAR NO. 15 [2024-05-28 BAIL=2 INo-
24 MAHANTY : o)
_ (Se

50634/2 |30.05.20 ?E?éfgo ) COURT |Order Dtd. N
024 24 i MOHANTY NO. 15 |2024-06-21 No-
9)
ABLAPL- (Se

50635/2 (30.05.20 |0~ |JAYADEBA COURT |Order Dtd. aatn_s 2t
024 24 i BEHERA NO. 15 |2024-05-28 No-
9)
ABLAPL- |ASHOK (Se

50636/2 130.05.20 5280/20 |KUMAR COURT |Order Dtd. at
024 24 o SAHOO NO. 15 |2024-05-28 g?—
ABLAPL- |PRATAP (Se

50637/2 (30.05.20 [c,0o o0 o COURT |Order Dtd. at
024 24 o SARIK NO. 15 |2024-05-28 g?—
ABLAPL- (Se

50638/2 130.05.20 5322/20 SUDHAKAR COURT |Order Dtd. at
024 24 o SAHOO NO. 15 2024-06-24 No-
9)
_ (Se

50639/2 |30.05.20 25“;]5225]240 M. R. COURT |Order Dtd. at
024 24 o SAHOO NO. 15 2024-06-21 No-
9)
ABLAPL- (Se

50640/2 (30.05.20 [ 0~ A, K. COURT |Order Dtd. at
024 24 o MOHANTY NO. 15 2024-05-28 No-
9)
ABLAPL- [MANAS (Se

50641/2 (30.05.20 oot o [ty COURT |Order Dtd. sarL1 3T
024 24 o A0 NO. 15 |2024-05-28 TT—
ABLAPL- [MANAS (Se

50642/2 |30.05.20 5297/20 |RANJAN COURT |Order Dtd. at
024 24 i Ao NO. 15 |2024-05-28 T?—
ABLAPL- |MANAS .

50643/2 (30.05.20 oo o [t COURT |Order Dtd. at
024 24 i SAHOO NO. 15 |2024-05-28 z?—
ABLAPL- [MANAS (Se

50644/2 30.05.20 oo o0 0 [t COURT |Order Dtd. sarL-z At
024 24 i Ao NO. 15 |2024-05-28 2?—
50645/2 |30.05.20 ABLAPL— |CHEERA COURT |Order Dtd. (Se
024 24 5314/20 RANJAN NO. 15 |2024-05-28 at
24 SATAPATH : No-




| Y 9)
ABLAPL- (5e
10 (50646/2 (30.05.20 [oo '~ [BISWAJIT COURT |Order Dtd. at
0 |024 24 o DAS NO. 15 |2024-05-28 No-
9)
ABLAPL- (5e
10 [50647/2 [30.05.20 o5/ > IBISWAJIT COURT |Order Dtd. a11o At
1 |024 24 o DAS NO. 15 |2024-05-28 No-
9)
(Se
10 50648/2 30.05.20 [¢22070 1A, . COURT |Order Dtd. at
2 1024 24 o MOHANTY NO. 15 |2024-05-28 No-
9)
(Se
10 [50649/2 |30.05.20 2222520 H. K. COURT |Order Dtd. R
3 024 24 PANDA NO. 15 |2024-05-28 No-
24
12)
(Se
10 [50650/2 30.05.20 [c20070 H. . COURT |Order Dtd. aar1_p At
4 024 24 PANDA NO. 15 |2024-05-28 No-
24
12)
ABLAPL- (Se
10 [50651/2 [30.05.20 |4/~ [B. R. COURT |Order Dtd. R
5 024 24 b4 SENAPATT NO. 15 |2024-05-16 No-
11)
WP (C) - wrIT | '5©
10 |50667/2 |30.05.20 COURT |Order Dtd. at
6 (024 24 12361/2 [A SAHOO NO. 15 |2024-05-17 BRANCH No-
024 -8
42)
(Se
WP (C) - WRIT
10 |50668/2 30.05.20 COURT |Order Dtd. at
7 024 24 12355/2 A SRHOO NO. 15 |2024-05-17 BRANCH lo-
024 -8
42)
ABLAPL- [GYANA (Se
10 [50669/2 (30.05.20 ¢ 0 10T COURT |Order Dtd. Nt
8 024 24 ” ATn NO. 15 |2024-05-23 T?_
ABLAPL- |SUBASH (Se
10 |50670/2 |30.05.20 COURT |Order Dtd. at
9 024 24 5431/20 \CHANDRA NO. 17 |2024-05-30 No-
24 ACHARYA : 5
BLAPL- (Se
11 [50672/2 [30.05.20 | ;) o0 R. K. COURT |Order Dtd. at
0 |024 24 i DEHURY NO. 17 |2024-05-30 No-
4)
(Se
11 |50673/2(30.05.20 ?3?5320 R. K. COURT |Order Dtd. at
1 |024 24 o DEHURY NO. 17 |2024-05-30 No-
4)
11 [50674/2 (30.05.20 [BLAPL- | o COURT |order Dtd. (Se
2 024 24 5437/20 |- NO. 17 |2024-05-30 at




24 No-
4)
(Se
BLAPL-
11 |50675/2 |30.05.20 COURT |Order Dtd. at
3 1024 24 5431/20 |J.P.KAR |C.0. |05 19 15024-05-30 No-
24
4)
(Se
BLAPT,~
11 |50676/2 |30.05.20 COURT |Order Dtd. at
4 (024 24 5438/20 |J.P.KAR |C.0. |00 19 15024-05-30 No-
24
4)
BLAPL- (Se
11 |50677/2 |30.05.20 5432/20 S.K.TRIP c.0 COURT |Order Dtd. at
5 024 24 o ATHY 2+ INo. 17 |2024-05-30 No-
4)
_ (Se
11 50678/2 |30.05.20 2??5320 J. D. o, |cOURT lorder ptd. at
6 (024 24 ” MUDULT Y+ INo. 17 |2024-05-30 No-
4)
WP (C) - WRIT (Se
11 [50492/2 [30.05.20 |; .7 INIRANJAN GENER Order Dtd. manch 2t
7 lo24 24 PANDA AL 2024-04-26 No-
024 -6
36)
WP (C) - WRIT (Se
11 50493/2 |30.05.20 |, >0 [NIRANJAN |GENER Order Dtd. RaNcH |2
8 |024 24 PANDA AL 2024-01-12 No-
019 -6
24)
WP (C) - wriT | ‘5€
11 [50495/2 [30.05.20 |g-, > INIRANJAN GENER Order Dtd. arancH |26
9 |024 24 PANDA AL 2024-04-24 No-
24 -2
34)
WP (C) - WRIT (Se
12 [50502/2 [30.05.20 |g°, > INIRANJAN GENER Order Dtd. arancH 2
0 |024 24 PANDA AL 2024-04-24 No-
24 -2
34)
WP (C) - WRIT (Se
12 50512/2 30.05.20 |;, 5 [NIRANJAN |GENER Order Dtd. rancH |2
1 |o24 24 PANDA AL 2024-01-31 No-
023 4
19)
WP (C) - WRIT (Se
12 [50515/2 [30.05.20 |) 0’ INIRANJAN [GENER Order Dtd. eancn 2t
2 |024 24 PANDA AL 2024-04-26 No-
024 -6
36)
FAO- HIMANSHU uisc. |‘Se
12 150518/2 |30.05.20 GENER Judgement Dtd. *_ lat
s oz o4 854/201 BHUSAN |~ 0940804 APPEAL |3°
9 DASH SEC. g
ABLAPI- (Se
12 50529/2 (30.05.20 |c57%" " |HAREKRUS |GENER Order Dtd. sarL-z At
4 024 24 HNA DASH AL 2024-05-28 No-
24
12)
12 |50564/2 [30.05.20 |[WP(C)- |[BASANTA |GENER | Order Dtd. |(se




5 1024

24 3357/20 [KU AL 2010-03-03 at
10 STNGHA No-
12)
WP (C)- [BASANTA (Se
12 |50565/2 |30.05.20 GENER , , at
¢ 0212 04 3357/20 KU AL Entire Brief No-
10 STNGHA ©
12)
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